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8IJIIi .em l8al<Ua (Mangalda'i): .". 
is a Very seri'Ous matter. May 1 ma. 
a subm1s-sion again that a calling 
attention motion cannot serve the pur-
pose? There is evidence available to 
establish the failure on the part of the 
Government. We can prove that; life 
can establish that. Therefore, I hope 
you will re-think this matter and 
admit our adJournment motion. 

Mr. Speaker: He has called atten. 
tion. It has been admitted. 

The Minister 01 Home A1fa1rs (SJuIt 
Y. B. Chavan): Sir, a detachment of the 
Central Reserve Police were escorting, 
on the 12th July, a telephone line 
m'llinl.enance party in two vehicles 
from mile 44 to mile 62 on the Im-
phal-Tamenglong road in the Tam-
englong sub-division err Maniptlr. The 
hostiles had set up a road block near 
mUe 52 and ambushed our security 
personnel. They opened nre with 
small arms and automatic weapons at 
close range trom both sides of tile 
road at about 0730 hours. Twenty-
three members of the party were kil-
led on the spot and a lone sUTVivor, 
a Cl\P constable, returned to mile ~ 
at about 11.30 hours. He was a180 
badly burnt and wounded. One vehi-
cle was completely burnt. I'he bos-
tiles looted the arms and ammunition. 
Troops have been called in aid of 
.civil authority '<llld are making a 
search for the offenders. 

1 may also be pennitted to 'nfUl'm 
the House that on the same day. an-
other line parly was ftred upon 'by iJae 
hoBtiles 111; mile 32 on the same road 
at 1515 hours. One member 'ot '61, 
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[Shri Y. B. Chavan] 
line party was killed and five others 
wounded. 

Shri Hem Barua: That makes it 24. 

Shri Y. B. Chavan: I would like to 
extend on behalf of the Government 
my deepest sympathies to the families 
of the deceased. 

The Tamenglong sub-division where 
these incidents have occurred is with-
,in the area covered by the suspenSIOn 
,Of operations' agreement. 

Shrl Hem Barua: That was the mlS-
take. 

Shri Y. B. Chavan: The agreement 
clearly provides that the underground 
Nagas would not resort to any ambush 
or sniping. Govern'ment, therefore, 
view these incidents with very grave 
concern. 

The Prime Minister 'is sendi.ng 
Rs. 24,000 for immediate assistanc!? to 
the bereaved families. ' 
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Shrl Y. B. Chavan: I think the han. 
Member has raised a very legitlmate 
question, and it is one I have, no 
doubt, to answer. We certainly view 
this with grave concern because this 
is a blatant breach of the suspension 
of operations agreement. 

Shrl Hem Barua: It took place be-
cause of the mistake of the Home 
Minis!ry. 

Shrl Y. B. Chavan: If it is a mls-
taxe, I will own it. But I do not 
know what mistake he is referring to. 

Shri Hem BarUa: Why did they 
a How the cease fire to be extended to 
Manipur? It was beyond the pale of 
N aga activities before. 

Shri Y. B. Chavan: It was not a 
question of its being extendecl; it was 
part Of the agreement. 

Shri Hem Baroa: How could it be 
unless you agreed? 

Shrl Y. B. Ohavan: That certainly 
is a matter to be discussed. I quite 
agree there. 

Shri Hem Barva: The Home Mini-
stry should not have agreed to that. 

Shri Y. B. Ohavan: This is a point 
which I shall take note of. What he 
says is a point on which I cannot give 
an answer now. It is certainly a valid 
point of criticism. But what I am 
saying is that this is certainly a blatant 
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breach of this agreement which they 
had made and we will have to t-ake 
it up with the people who have enter-
ed into an agreement in this matter. 

Sbri S. Ku.ndu (Balasore): This 
shocking, barbaric, COld-blooded kil-
ling of the ~  Indian policemen added 
to today's news that some bridges had 
been blown up points out clearly that 
the graveyard of this weak-kneed 
policy pursued by the Government 
has been finally dug. I would like a 
categ.orical announcement here. The 
hon. Minister, wiII he Say that this 
short Of talk ends today and no more 
peace talks will continue, where these 
Nagas think that we are actually 
weak and therefore they summon the 
courage and they get arms and am-
munition' fr'Om outside, Pakistan and 
China, where they reinforce, we fall 
back. I would like to know whether 
the truce agreement with them will be 
completely .napped. Finally, a dead-
line should be fixed and declared here 
that from today within a fortnight if 
they do not come to terms, no pacts 
or no talks with them. We must tell 
them: you and I finally part and our 
armies will march on. I want this 
categorical announcement from the 
hon. Minister. 

Shrl Y. B, Chavan: The hon. Mem-
ber has certainly raised his voice of 
protest which I share. I do not think 
thoat any od~ can make an' announce-
ment like this. He has made some 
suggestions. 

An bon. Member: Are you prepar-
ed to revise your policy? 

Sbrl Y. B. Cbavan: These are sug-
e ~on  .and/ these suggell'thms will 
bave to be r.onllidered seriously. 
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Sbrl Y. B. Cbavan: As far as the 
general question is concerned, natu-
rally Government has to make an 
assessment of the situ'!ltion from time 
to time. There is no question of any 
doctrinaire attitude in this matter. 
We had entered into an agreement 
which has helped us to secure some 
peace in Nagaland. Now thi. question 
will have to be considered. But by 
and large I must say, there are certain 
exceptions, but peace was secured In 
NagaJand. 

Shri Hem Barua: They have ex-
tended their activities to Assam and 
Manipur. 

Sbri Y. B. Chavan: Manipur is cer-
tainly the scene of this incident. But 
that does not me'an that we should 
ignore these things. Government wID 
have to take a review of these matters. 
That is why I have a~d that Govern-
ment takes a very serious view of this 
matter ...... (Interruptions.) 
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Mr. Speaker: The House stands ad-
journed tl!! Monday. 

18.15 brs. 

The Lok Sabha then adjourned till 
Eleven of the Clock on Monday the 
July 17, 1967/A3adha 26,1889 (SlIka). 


